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The learned advocate for the applicant requests that he 

allowto withdraw the application inLlight  of order 

dt. 2S 2.5.186,1 141e wishes to reserve his rigIt% to came - 

to the Tribunal for any consequenial relief be 

? 	
to him. The application is disposed of as withdrawn. 7L- 

i 	 çy( 

(p. H. TRI'JEDI) 
V. C. 


